vcriics and Infrastructure Limited- List of Operational Creditors 0 (Amountin INR)
Details of Claimmants Details of claim received Detals of claim admitt Je——
st Amount ool | Amountof 1 C ) dues,
. unt of la unt covere w er |voting | contingent . not admitted Remarks, if an
No. | Department Government | Date of receipt | Amountclaimed | MU OBy opggi | AU Coseredby | gy | SWheth ting BN that may be 4
amitted security interest related party? [sharein | ¢ et
guarantee set-of
Lucknow Development Authority Uttar 37117205 No
1 Pradesh 744,900,000,000.00 | % 677,608,440.00 677,60844000 | X0.00 44,222,391,560.00 Aspercompany e ’I”“‘:u“’_’”“";:::;";zq"‘”m"w”“"“ under
‘Agra Development Authority Uttar 282025 o
) Pradesh 2,366,802,355.00 <000 <000 <2,366,802,355.00 City Dev Charges paid. Mortgage performed. Claim
under verifcaton, nformation requested.
Bulandshahr Khurja Development Uttar 3242025 No
5 |Authority Pradesh <16,879,40000000 <000 <000 X 16,875,400,000.00 Claim ot s, Clam e scrifton, ot
‘Ghaziabad Development Authority Uttar 232025 o
4 Pradesh %153,880,000.00 %0.00 %0.00 %153,880,000.00 Pertains o ‘“'“”:"“:::’“:“:’:“‘T::‘:;“K’;"Je“ - Adquapolis,
SDO OPERATION SUB DIVISON PIPL, | Haryana 3282025 Not Specified ot et Under Veieaton
5 [UTTAR HARYANA BILLI VITRAN NIGAM 4,823,795.00 %000 20.00 4,823,795.00 im not rejected. Under Verification, iformation
requested
umITED
6 |Mmcome Tax- DS Delhi Union Gout. S0 | 221,676,279.00 <000 <000 NotSpecifed 221,676.279.00 <000 Duplicate chim present on serial number §
UPRERA Uttar 3242025 Not Specified
Pradesh
The amount not admitted pertains to
homebuyers who have independently filed their
7 197,399,22900 | %184,660,000.00 <000 <5,731,705.00 7,007,524.00 claims with the Resolution Professional and have
been treated in accordance with the provisions of
Insolvency and Bankruptcy Code, 2016 Claims for
homebuyers who have not submitted their
individual caims are currently under verification.
Information reauested.
g [suniKumar, ociT Union Gowt WIS | nemi00 | <iis2sosio0 <000 Not Specified <000
UP Awas Evam Vikas Uttar 14205 Not Specifed
s Pradesh 577,020,551.00 <000 <000 577,020,551.00 Substantisting Documents not given, Claim under
verification. Information requesed
1o | Deputy Commissioner, CGST & Central | Union Govt VIS | ¢ oonres00 oo <000 Not Specified 182225500 Documents ot proper. Information reested
Excise. Lucknow- Division 1
11 | Madhyanchal Vidyut Vitran Nigam Limited  UP Govt. SO0 | 41 s song0n00|  %47,800,60800 <000 Not Specifed <21,227,700000.00 laim ot s, Under Vorfton, ot
Haryana 825 Not Specified Claimed amount revised as per Affidavit given. Security
12| Director, Town and Country Planning v 202 38,921,800000 | 8921,800,000 2000 <000 Interestclaimed i to be substantiated throug!
s documents. Further information requested.
DAKSHIN HARYANA BUILI VITRAN NIGAM |~ H ot Specified
= avana | s | xaa02,160880 - <000 <2401821,803.43  Amount not rejected, amount under verifcaton. Further
umITED information requested.
New Delh Not Specified
14 New Delhi Municipal Council few Delhi 9/25/2025 23,151,047 0 20.00 23,151,047 Claim does not pertain to APIL.
Not Specified mount not rejcted. amount under verification. Further
15 | Employees Providend Fund Organisation, [Union Govt | 10/2020c [ x5 768 324 0 <000 n 25768320 Amount notrejected, amount under verifcaton. Furth
Lucknow
Total I [ %97.859.140.454.43]_%9.943.737.216.00] =0.00] [ zo00[ =o0.00] <0.00] <30,559,031.00] %87.884.844.207.43




